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LOK SABHA

Wednesdgy, February 28, 1958/
Phalguna 8, 1880 (Saka)

The Lok Sabha met at Eleven of the
Clock.

[Mr SPEAKER in the Chair]

ORAL ANSWERS TO
QUESTIONS

Reorganisation of Secondary Schools

+
Shri Rajendra Singh:
Shri Ram Krishan:
Dr, Ram Subhag Singh:
Shri Bibbuti Mishra:

Will the Minister of Education be
pleased to state:

*622.

(a) whether it 1» a fact that Govern-
ment have finalised certain measures
10 speed up reorganisation and up-
grading of Secondary Schools,

(b) what those measuies uwre and in
what respect they differ from the
previous ones; and

(c) the results accrued or hkely to
accrue?

The Minister of Education (Dr. K. L.
Shrimali): (a) to (¢) The Central
Advisory Board of Education at its
26th session held in Madras on the
15th and 16th of January, 1958, has
made certain recommnendations m the
matter. The proceedings have not yet
been finalised. A printed copy of the
proceedings will, as usual, be made
available to the Library of the Lok
Sabha Secretariat in due course.

Shri Bajendra Singh: May I know
if a copy of the proceedings will be
placed on the Table of the House s0
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that this House will have ample op-
portunity to discuss and delibergte
over it?

Dr. K, L. Shrimali: I have already
said that & copy of it will be placed
in the Library.

Shri Rajendra Singh: I want to
know whether 1t will be placed on
the Table of the House.

Mr. Speaker: Everything has to be
printed. What 15 the object of ask-
g it to be placed on the Table of
the House? Shri S. M. Banerjee,

Shri §. M. Banerjee: May I know
whether Government 1s also consider-
ng the question of salaries and work-
ing conditions of the teachers who
are cngaged 1n these secondary
schools?

Dr K L. Shrimali: Government
have already taken certain steps to
increase the salaries of secondary

school teachers, The consideration
stage has passed long ago.
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Shri Ram Krishan: May I know
whether this Advisory Committee has

made any recommendation about the
extension of period”

Mr. Speaker: Is 1t not contained n
the report?

Dr. K, L. Shrimali: Yes, Sir Ques-
ton has been raised about the recom-
mendations made by the Central
Advisory Board, and I have said that
these will be placed in the Library
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Shri Braj Raj Singh: May I know
whether these recommendations about
reorganisation of the secondary educa-
tion system will involve any extra
expenditure?

Pr. K. L. Shrimali: Well, Sir, re-
organisation of education will cost ad-
ditional expenditure

Shri Rajendra Singh: Sir, I suggest-
ed to the hon Mnister, through you,
that the recommendations of the Cen-
tral Advisory Board, as they are
very mmportant, should be placed on
the Table of the House, so that we
may have an opportumty to discuss
them at length I have not received
a reply to that

Mr. Speaker. Even if 1t 1s placed
in the Library, if it 1s an important
matter I will allow discussion on that

Shri Rajendra Singh: Unless i1t 1s
placed on the Table, Sir, you will not
allow us to raise a discussion

Mr. Speaker: I have said that I
shall allow a discussion if the matter
1s so important It does not matter
whether 1t 1s placed on the Table or
1in the Library

Some Hon. Members rose—

Mr. Speaker: The report has not
yet been placed 1n the Labrary Let
us await the report and then I will
allow any number of questions

Shrl Tangamani: Sir, even before
the 26th session of the Board re-
organisation has taken place in some
areas I wanted to know the details

Mr Speaker: We will go to the next
question—Shr: Samanta

Andaman and Nicobar Islands
Advisory Council

+
S Shri S. C. Samanta:
* 7 Shri Subodh Hansda:

Will the Minister of Home Affaics
be pleased to state
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(a) whether there 1s no Member of
Parliament 1n the Andaman and Nico-
bar Islands Adwvisory Council,





